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or dr dated VV LS 11 2003 passed In OA No . 1714/20C 

have perused the order dated 18.. 11 2003 	We do not f IFVV 

any 	or ror appar ent oi 	the face cf the record ci 

Lc' 'CI y 	of rlek'v mat',rial .hu.ch nia 	not a 	laId.e 	vj H 
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V 	 Adiriin sti at lye Tr ibunals Act, 1985 readi'i th Or der 47., 

"0 	 H'VLI]Ve (1) of CPC anc:l 	_ 	of the ratio Ia.d 

by 	the Hon b1e Ape:.: Court In VVV VV.  Jt_jbVV,.c.!Hr V.. 
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